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would like to know is what are the loss figures 
of the Wig India only for the last year's 
performance. Secondly, when you say that 
synthetic product is in competition with the 
natural hair, can you give us the comparative 
figures of exports from Korea and Taiwan of 
natural hair in the last three years as compared 
to the exports from India ? This would prove 
whether there is competition between the 
natural hair and the synthetic hair or is it 
because of the pricing that the Indian hair is- 
losing market'! 

SHRI A. C. GEORGE : Sir, loss in 1972-
73 is Rs. 22 lakhs. About the second part of 
the hon'ble Member's question, namely, 
comparative figures of Korea, Taiwan and 
India, since this is a very specific question, I 
need notice. 

MR. CHAIRMAN : Mr. Kulkarni. Short 
question. 

SHRI A. G. KULKARNI : As usual I will 
ask a very short question. Sir, the point made 
by my colleague, Mrs. Kulkarni, has to be 
taken note of and, if the customers abroad are 
mainly ladies, the advice of lady talent 
available in the country has to be taken, 
because ladies require... 

SHRIMATI SUMITRA G. KULKARNI : 
Not only ladies, men also wear it. 

SHRI A. G. KULKARNI :    I    am 
coming to that part. 

MR. CHAIRMAN : I do not want any 
discussion between the two hon. Members. 

SHRI A. G. KULKARNI : The point 
is, it seems that the loss suffered by 
Wig India is due to bad business adver 
tising or bad designing of the products, 
etc. Competition from synthetic 
Products might also be there. But ladies 
naturally like the natural colour. And 
you have said that Rs. 7 crojes was 
the sales at one time ..................  

MR. CHAIRMAN : Kindly put your 
question. 

SHRI  A.   G.   KULKARNI :   1    am 
finishing. {Interruption) Why is Mr. Shyamlal 
Gupta standing : Why are yon in a hurry ? 

SHRI SHYAMLAL GUPTA : The next 
question is more important than this question. 

SHRI A. G. KULKARNI : It may be 
important to you. It is not important to me. It 
is all political stunt which you want to have. I 
am not interested in political stunts like you. 

MR. CHAIRMAN : Kindly complete your 
question. 

SHRI A. G. KULKARNI: I want to know 
from the Minister whether the talent, 
particularly lady talent, available in this 
country for aggressive salesmanship abroad 
will be utilised by the Ministry to boost the 
sales of the products of Wig India ? 

SHRI A. C. GEORGE : Any suggestion 
feasible and worthwhile about aggressive 
salesmanship will be considered. 

SHRI A. G. KUULKARNI : By ladies. 

SHRI A. C. GEORGE : That also will be 
considered. 

 

†The question was actually asked on the 
floor of the House by Shri O. P. Tyagi. 
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Foreign     exc laiige     sanctioned     to 
Maruti Ltd. 

-763.   SHRI  O.  P. TYAGI :t SHRI S. C. 
ANGRE : SHRI N. K. 
SHEJWALKAR : SHRI  PREM 
MANOHAR : SHRI    JAGDISH     
PRASAD 

MATHUR : SHRI 13. K. 
PATEL : 

Will the Mini iter of FINANCE be pleased 
to state the amount of foreign exchange 
sanctioned after March, 1972 to Maruti Ltd., 
and its Directors and the number of occasions 
on which sanction was given   ] 

THE MINISTER OF FINANCE (.SHRI Y. 
B. CHAVAN) : After March, 1972 no foreign 
exchange was sanctioned to any person on 
account of M/s Maruti I 

SHRI Y. B. CHAVAN : Sir, I want notice. 

SHRI N. K. SHEJWALKAR: May I know 
from the hon. Minister whether he is aware 
that recently they decided to change the 
engine from two strokes to four strokes, from 
a two-piston engine to a four-piston engine ? 
If so, is it going to involve any import of 
foreign machinery or something of that sort ? 
For that, is any foreign exchange necessary ? 

MR.  CHAIRMAN :     How    is    the 
Finance Minister to know what is going to  be 
involved ? 

MR. CHAIRMAN : Have they asked for 
foreign exchange ? 

SHRI Y. B. CHAVAN : The question was 
about foreign exchange for visits abroad. He 
is asking about foreign exchange for other 
purposes. I have no information. 
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DR. BHAI MAHAVIR : Is it not a 
fact that Mr. Sudhir Kapadia in the company 
of Mr. Sanjay Gandhi visited European 
countries for two or three weeks for the 
ostensible purpose of seeking some technical 
consultancy or technical aid for Maruti 
Limited ? I would like to know if these two 
gentlemen were permitted any foreign 
exchange and if so, whether they were 
permitted foreign exchange in the name of 
Sudhir Kapadia or in the name of Maruti 
Limited. 

SHRI Y. B. CHAVAN : You should put 
the question that way. In this question, the 
information asked was whether anybody 
connected with Maruti Limited has been given 
foreign exchange. 

DR. BHAI MAHAVIR: Both of them are 
Directors of Maruti Limited. 

SHRI Y. B. CHAVAN: They may be 
Directors of many other companies also. 

*764. [The    questioner    (Shri Niren 
Ghosh)  was absent. For answer vide 
col........... 36 infra.] 

[The questioner (Shri Sita Ram 
Kesri) was absent. For answer vide 
col        37 infra.] 

SHRI Y. B. CHAVAN : I think I have 
already given the information that after 
March, 1972, no foreign exchange was 
sanctioned to any person on account of 
Maruti Limited. 

MR. CHAIRMAN : Look at the question. 
It says 'sanctioned after 1972'. This has been 
replied. 

 


